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13 Shrs Justice DB Lal

From Karnataka High Court to Hehad been tiamfaied
Punjab & Haryana High Court
and then to his onigmal High

without his cqnsent dur-
mg the Emergencyard

Court, namely, Himachal Przd-desired to go back to his on-

esh Hagh

Court gmal High Comit Asa

vacancy was po\ avail-
able mn the Himacha)
Pradesh High  Court
he was first transferred
to the neighbouring
High Coutt of Punjab

and Haryana with his cons
sent and then to his ore
gmal High Court when
a vacancy became avails
able theie

14 Shn Justice Mufts Baha-ud- From Allahabad High Court to He had been tiansferred

Din Farooq:

Jammu & Ka

15 Shr Justice M1 Jamn

his onginal Hl'ih Court namely
nur High Court

without his consent dur-
ing the En agency erd
desued t¢ 9o tick to
his oniginal High Court

From his original High Courtn sme~ Transferred on ns request

ly Rajasthan High Court  tc
Delhi High Cout

Nore In addition Shri Justice C Henmah Ju
as Chief Justice of the Ryjasthn High

Languages used for AIR kxternal
Services

7266 SHRI ANNASAHEB GOT-
KHINDE. Wilj the Minister of INFOR-
MATION AND BROADCASTING be
pleaseq to state

(a) whether the list of Ind.an Lan-
guages, in which AIR hroadcasts In
the external services doeg not include
Marathi but includes Konkani and

(b) it po, the reasons therefor?

THE MINISTER OF INFORM ATION
AND BROADCASTING (SHR. + K
ADVANI) (a) and (b) 1les, Sir For
historical reasons, External services
have mcluded a 10-minutes bulletin of
news in Konkani Howeyer, the mat-

ter is buing reviewed,

&

Re-organising the Geological Survey of

e of the harnataka Higl Coutt wae appe nud
cut

India

7267 SHR; K T KOSALRAM Wwill
the Minister of STEEL AND MINES
be pleaseg to state

(a) whether Government propose to
reorgamise and restructure the Geologt
cal Survey of India and

(b) 1f so what are the details of the
proposed step and by when it will be
implemented?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI KARIA MUNDA) (a) and (b)
On the basis of the recommendations
of the Geological Survey of India Re-
view Committee, the iollowing major
sieps have been taken to restructure
the administrative get-up of the orge-
nisation —





